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THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI) : (a) Accordin, to the 
latest available fillurcs, the 12-moothly 
average of the All-India Working Qass 
Consumer Price Index NlUIlber has cross-
i:d 20S, thus registering a 10 point rise 
since the last revision in the rates of dear-
ness allowance of Central Government 
employees. 

(b) The matter is under consideration. 

INCOME-TAX PAID BY FILM STAR 
SHRI DEV ANAND 

4374. SHRI B. K. DASCHOWDHURY : 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether Shri Dev Anand, film stu, 
had deposited the full amount of Income-
tax during the last three years; 

(b) if so, the amount of profits earned 
by the film star during the above period; 

(c) the amount of income-tax assessed 
and the amount deposited by the suid film 
star during the above period; and 

(d) the number of film contracts enter-
ed into by Shri Dev Anand with the Indian 
film industry and the amount of each film 
contract 7 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI); (a) to (d). The rc>-
quisite information is being collected and 
will be laid on the Table of the House as 
early as possible. 

EVASION OF INCOME-TAX BY A FILM STAR 

4376. SHRI ARJUN SINGH DHADO-
RIA: Will the Minister of FINANCE be 
pleased to state: 

(a) the amount of InCOlJle-tax assessed 
00 Shri Dalip Kumar, a famous film star, 
for the years from 1962-63 to 1966-67, 
the amount realised and the amount still 
outstanding against him; and 

(b) whether a case of tax evasion by 
producin, fake documents by him has com~ 
to the notice of Government; and 

(c) if so, the actioo taken to realise tho 
arrears of inCOffiC)-tax? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) The _ts 
in the case of Shri Dilip Kumar have been 
completed upto the assessment yeac 1962-
63. A sum of Rs. 60,231 was levied a. 
income-tax for this aS9CSsment year and the 
entire amount has been realised. 

The income returned and amount depo-
sited for the assessment year 1963-64 to 
1966-67 are as under: 

Assessment Income Amount 
Year returned deposited 

Rs. Rs 
1963-64 1,42,096 92,523 
1964-65 2,54,111 1,45,753 
1965-66 2,62,757 1,32.146 
1966-67 2,39,322 1,31,630 

(b) No fake documents have come to 
the notice of the Government so fv. 
However, the material seized in the ca.sc 
of Kay Production is under invClSti&ation. 

( c) Does not arise as there are no 
arrears of tax at prescnt. 
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